Most Immediate
Time Bound

Government of India
Ministry of Law, Justice & Supreme Court of India
and Ministry of Corporate Affairs
Office of the Chief Controller of Accounts
Principal Accounts Office
3" floor, C-Wing, Lok Nayak Bhawan,
Khan Market, New Delhi - 110003

Email ID- prac-law@nic.in, Phone No. 011-24698705
No. Pr. AO/CCA-LAW/PFMS/2016-17/1 ZQf Dated : 29" Dec, 2016

' l 1. DG & CEQ, IICA, MCA
'Vl Sector-5, IMT, Manesar,

Gurugram, Haryana-122050.

T
Q%\ L}Director, CCI, HT Building, FoYM8IL

s

KG Marg, New Delhi-110001. 2912 g

s A (_> 3. Director, National Jucidial Academy

Bhopal.
4. Director, NALSA, New Delhi.
Subject : Training on modules of PFMS for Center Sector Schemes in various cities.
Sir,

i am directed 1o refer O.M. No. C-13015(278YMF.CGA/PFMS/2016-17/4645-4725 dated 23
December, 2016 (copy enclosed) received from Dy.CGA, Training, PFMS on the subject mentiviied
above.

2. In this regard, it is requested to furnish the number along with name and designation of trainees
of program implementing agencies (PIAs) who would be using EAT module of PFMS for Central Sector
Schemes/Non-Plan Schemes in the proforma shown below so that the same may be forwarded to PFMS
Cell, O/o CGA, New Delhi latest by 30™ December, 2016. The duration of the training for trainees will
be for two working days. It is also suggested to preferably nominate only those officers who will be
handling the EAT module of PFMS in your institution/office/agencies.

City & Venue Period Ministry and Scheme Name of thie agencies Number and
Name details of trainees
New Delhi, | 16™ January to
INGAF 27" January,
2017
3. This issues with the approval of Competent Authority.

Encls: As above.
Yours faithfully

(S P GUPTA)
\ Sr. Accounts Officer
Copy for information to \
PS to Secretary, MCA W'
2. PPS to Secretary, Justice ’YIDL
2 / 0
M\ St Accounts Officer \ ™ u°




¢ C-13015(278 )/MF.CGA/PFMS/2016-17/ [y 6 1, ¢ £; ¢, 72
| Department of Expenditure
Controller General of Accounts
Public Financial management System
3 & 4™ Floor, Shivaji Stadium
New Delhi-110001.

Office Memorandum

Dated 23" Dec, 2016

- Subject: Training on modules of PFMS for Center sector schemes in
various cities ‘ '

Reference is invited for the implementation of PEMS in program
implementing agencies (PlAs) under Center sector schemes of all the
central ministries as mandated to office of CGA, M/o Finance. It has been
noticed that there is wide requirement for training of EAT Module etc. at
various cities in the country for CS schemes. All PrCCAs/CCAs/CAs (with

_Ind. Charge) are requested to share the number and details of trainees of
program implementing agencies (PIAs) »I‘oc'a.t‘ed' in various cities who
would be using PFMS for CS schemes. We need to finalize the city wise

* . training program in advance for the period January to March 2017.

Al PrCCAs/CCAs/CAs (with Ind. Charge) are requested to place the
services of the Master Trainers working in their organizations to the PFMS
on dates and cities mentioned below for imparting training. It is also
requested to nominate a Nodal Officer with his/her contact details from

Principal Accounts:Office of the Ministry to coordinate with the PIAs of
the Ministry to assure the presence of trainees on scheduled date at the
training venue. The schedule of the PFMS training in selected cities is
given below. Kindly fill this format in excel sheet and send to us on
parul.g@gov.in by 31*t December 2016.

| City & Venue Period Ministry | Name of the | Number and

and agencies details of
Scheme |- trainees
- - Name '
New Delhi 16% January to -
INGAF 27% January

2017




Mumbai 9" January to
INGAF 20™" January
2017
Kolkata 9% January to
INGAF 20" January
2017
Chennai 9™ January to
INGAF 20" January
.e s 2017
Chandigarh | 30® January to
‘ 10% February
. : 2017 i
Hyderabad 30™ January to
- 10™ February
2017
Bhopal 30" January to
10" February
2017
Guwahati 30™ January to
10® February
2017
- Bhubaneswar | 20% February to
7| 24" February.
ey |
Ahmedabad . | 20% Februaryto |
Tt 24%Eebruary | |
s 2017 ’ ST B R it
Jammu ] 20% February to
24" February
2017
Cochin 20" February to
24" February
2017
Panjim, Goa [ 20™ February to |
o 24" February ©
, 2017
Patna 20" February to
’ | 24™ February
2017
Dehradun 6% March 1o 108

March 2017




Jaipur 6™ March to 10"
March 2017

Bangalore 6™ March to 10"
' March 2017

Lucknow 6" March 1o 10"
’ March 2017

Nagpur 6 March to 10V
March 2017

Aizwal 6™ March to 10™

March 2017

The venue for training in cities other than Delhi, Mumbai, Kolkata and
Chennai will be notified later by INGAF.

This issues with the approval of Competent Authority.

To:

Sl

(SANTOSH KUMAR )
DY.CGA, TRAINING, PFMS

1. All Pr. CCAs/CCAs/ CAs with independent charge

2. All SNOs/ASNOs for necessary action and coordination please.

3. Joint director, INGAF with request to make necessary arrangements for
the training in the cities on above dates.

4. All SrAQO/AO/AAO/ PM/OM posted in states in PFMS are directed to
attend the training program in their respective states as per above

schedule.

5. All Mentors are directed to supervise training on dates below in their
allotted cities.
6. All Master Trainers are directed to impart training on dates below in their
allotted cities.

City & Venue Period Mentor Master trainer
New Delhi 16™ January to 27" | A Vishwanathan | Sushma Prasad, Sr AO , M/o 1&B
INGAF January 2017 Sunita Gupta, AAO , M/o

Agriculture




Nilmani, AAO, M/o Commerce

Mumbai 9% January to20® | T.M. Rajan
INGAF - * January 2017 o Pradeep K.C, LDC, M/o
Agriculture
Kolkata oth January to 20% Vishnu Singh Vinay Sehrawat, St AO, MoHFW
INGAF January 2017 ' Kulvir Singh , AAO, M/o
Corporate affairs
Chennai 9® January to 20° | G.H. Narayanan Ms.Subhashni R,AO,PFMS
~ INGAF January 2017 N. Venkataraman , AAO, INGAF
Chennai
Chandigarh | 30" January to 10® Sat Narain S P Gupta, St AO, M/o Law and
February 2017 Justice
: Ankit Verma , Accountant, MHA
Hyderabad | 30" January to 10" | G.H.Narayanan | Raghuvir Singh, Sr AO, MNRE
February 2017 - Sudhanshu Singh, Sr Acctt,
Bhopal 30" January to 10% | Vishnu Singh Vinay Sehrawat, Sr.A.O., Health
3 February 2017 Kaushal K. Mishra, AAO, M/o
' industry
Guwahati 30" January to 10 S. Francis Jitender Kumar, AQ,HRD
February 2017 Manoj Kumar, AAO,Power
Bhubaneswar | 20® February to G. H. Narayanan Surender Lal Das, AAQO,Steel
~ 24th February 2017 N. Venkataraman , AAO, INGAF
_ Chennai - -
Ahmedabad | 20® February to K. Sridharan Nilmani, AAO, M/o Commerce
24"™ February 2017 - PradeepK.C,LDC,M/o
e . L, _ Agriculture .
- Jammu | 20® February to Sat parain Raghuvir Singh, Sr AO, MNRE
| 24™ February 2017 ’ - Sudhanshu Singh, Sr Acctt, -
Cochin 20" February to T.M.Rajan | Vinay Sehrawat, Sr AO, MoHFW
24" February 2017 ' ~ Kulvir Singh , AAO, M/o
: - : Corporate affairs
Panjim, Goa | 20 February to S. Francis Jitender Kumar,AO,HRD
' : 24™ February 2017 ' Manoj Kumar, AAQ,Power
Patna 20% February to Vishnu Singh S P Gupta, Sr AO, M/o Law and
V 24" February 2017 Justice
Ankit Verma , Accountant, MHA
Dehradun 6™ March to 10® Vishnu Singh Raghuvir Singh, Sr AO, MNRE
March 2017 Sudbanshu Singh, Sr Acctt,
. ‘MNRE
Jaipur 6% March to 10™ Sat Narain Jitender Kumar,AQ,HRD
' March 2017 Manoj Kumar, AAQ,Power
Bangalore 6™ March to 10% S. Francis Surender Lal Das, AAO,Steel
| March 2017 N. Venkataraman , AAO, INGAF

Chennai




Lucknow 6" March to 10% T.M. Rajan S P Gupta, Sr AO, M/o Law and
March 2017 Justice
Ankit Verma , Accountant, MHA

Nagpur 6" March to [0™ A. Vishwanat | Vinay Sehrawat, Sr AO, MoHFW

March 2017 han Kulvir Singh , AAO, M/o
Corporate affairs

Aizwal 6" March 1o 10" G. H. Narayanan | Nilmani, AAQ, M/o Commerce

March 2017 Pradeep K.C, LDC, M/o
Agriculture

il

i L
DY.CGA, TRAINING (PFM/S) / / L

Copy to:

PPS to Add| CGA.
PS to Jt. CGA (SKM)/Jt. CGA(RS)/Jt. CGA(SD), PFMS, New Delhi
PS to Dy. CGA (PS/SK/ RL), PFMS, New Delhi

Sr TD (NIC), PFMS

. All ACGAs /ACAs{PFMS)
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